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the Xatihar-Singebad section of
N.EF. Railway and whether the pro-
posal was supported by the District
Mauagistrate of Malda, the Regional
Railway Users’ Consultative Com-
mittee, Pandu and the Zonal Rallway
Users’ Consultative Committee;

(b) whether the Railway Board has
considered & proposal of opening a
contractor operated passenger halt at
Mzslahar and made any decision on
the same, and

(c) if not, when the decision is
hkely to be made and, 1f any decision
has been made, when the halt or the
station 18 likely to be opened?

The Deputy Minister of Railways
(8hri 8. V. Ramaswamy): (a) Yes,
except that the Zonal Railway Users’
Consultative Committee has not yet
given 1ts opinion on this proposal and
the matter is pending further cons:-
deration by that Committee

(b) and (¢) The proposal will be
considered by the Railway Board on
receipt of the views of the Zonal
Railway Users’ Consultative Com-
mittee,

Plant Disease in Manipur

1104, Shri L. Achaw Singh: Wil
the Minister of Food and Agricuiture
be pleased to siate:

(a) whether 1t 1s a fact that a
disease 1n an epidemic form has
invaded the crop plants in almost all
parts of Manipur,

(b) 1t so, what i1s the total acreage
of paddy lands affected by the
disease; and

{c) what are the steps taken to
protect the paddy plants in Manipur?

The Minister of Food and Agricul-
tare (8hri A. P. Jain): (a) The paddy
crop in all the revenue sub-divisions
of the Territory was affected by
insect pests in a few localised areas
It was not in an epidemic form and
the affected crop after treatment is
rapidly reviving.

{b) No data regarding the area
aftected is available,
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(c) The insecticides were sold at
50% subsidised sale pric€ and eguip~
ment distributed to the farmers by
the Manipur Administration. Insee-
ticides and the contro! equipment
were also despatched to the grea for
distribution 1n the affected area by
the Central Plant Protection Station,
Gauhati.

All-India Raliwaymen’s Feoderation

Shri Vajpayee:
1105. {Shrl S. M. Banerjee:

Wiil the Minister of Railways be
pleased to state

(a) whether leaders of the All
India Railwaymen’s Federation met
the Members of the Railway Board
recently,

(b) 1f so, the points discussed at
the meeting, and

(c) the decisions taken thereon?

The Deputy Minister of Ratlways
(Shri Shahnawaz Khan): (a) Yes

(b) A copy of the agenda is given
below —

1 Withdrawal of the Essential
Services Maintenance Act
Withdrawal of the Railway
Service (Conduct Rules, 1956)

Victimisation of Railwaymen.
Decasualisation of Labour

Equal treatment in the matter
of privileges to Class III and
Class IV employees

e W N

5 Stoppage of recruitiment i
intermediate grades

6 Extension of the NEW DEAL
advantages to the Workshop
Staft

7 Equality i1n treatment to all
staff in respect of privileges.

8. A 42-hour week in the Rali-
ways,

Calculation of Orpertizoe
allowance on dsliy besis,
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18, Abolition 0f efficiency bars
and promotion by seniority
in the next two higher
grades sbove the initial
grade.

1l. The Permanent Negotiating
Machinery.

12. Issues before the Tribunal of
Shri Justice Saran.

13. Filling up of vacancies.
14, Station Masters.

(c) The record of discussions is
being finalised in consultation with
the All India Railwaymen's Federa-
tion.

Electricity in States

1106. Shri Bibhuti Mishra: Will the
Mimnister of Irrigation and Power be
pleased to state:

(a) the kilowattage of electricity
produced in all States under the First
and Second Five Year Plans till 31st
July, 1958;

(b) what portion of the total out-
put in each State has been utilised
for Industrial and Agricultural pur-
poses with increase of production;
and

(c) to what extent people are
being benefited by that?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Two
statements, 1 and 11, showing units
of electricity produced 1n all States
and Centrally Administered areas,
under the First Five Year Plan
(1851-56) and the Second Five Year
Plan (1956 till the 31st July, 19868),
are attached. [See Appendix III,
annexure No. 79].

(b) Two statements, III and IV,
showing the quantity in Kilowatt
Hours sold for industrial and agricul-
tural purposes by public electric
utilities in the various States and
Centrally Administered areas during
the periods 1951-838 and 1958 to 3lst
July, 1958, are attached. [See Ap-
pendix I, annexure 79].
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Information regarding incresse in
industrial and agricultural pgoduc-
tion is not available.

(c) A statement V is attached
[See Appendix IIi, annexure Na. T8].
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